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cities of Bombay and Calcutta experiencing
a low birth rate ?

SHRI SATISH AGARWAL : Becausc
of the presence of Ministers !
SHRI R.P. DAS: I want to know

whether it is due to the failu-e of population
control mecasures of the Government or due
to predominant traditional outlook of the
citizens towards birth and birth control.
If so, what is the reaction of the Govern-
mecnt ?

THE MINISTER OF HOME AFFAIRS
(SHRI P.C. SETHI) : The figures of regis-
tration as far as Delhi is concerned, have been
given in thc annexure and the birth rate —
it is clear from the annexure which has becn
given — for Calcutta it is 16.5 per thousand
in 1978, 16.6 per thousand in 1979, 18.2 per
thousand in 1980, 16.9 per thousand in 198i
and 16.9 per thousand in 1982, In Delhi it
has increased from 25.2 per thousand in
1978 to 30 per thousand in 1982, For the
ycar 1983 we have no figures.

As far as the registration office is con-
cerned, we are looking into this and it might
be possible that there might be some defi-
ciencies in th2 department and they will be
looked into. We are trying to strengthen
the department and we have asked for more
stafl.

DR. KARAN SINGH : Sir, on a point
of information, since when has the Home
Ministry taken over the work of the Ministry
of Family Planning ?

SHRI SOMNATH CIIATTERIJEE :
Because it deals with *home’.

MR. SPEAKER : Home means ‘homce’
where the children ace toen,

SHRI RP. DAS: 1 woula like to put
a second question.. I want to know whe-
ther the female population of Delhi has
gone up or has been on the increase, and if
s0, whether it has any relation with the
rising trend of female population in the
Asian and Pacific countries in the recent
times, which according to the United
Nations information is expected to reach
1.6 billion by the turn of the country. Has
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it got any relation with the growing fcmale
population in Delhi ?

SHRI P.C. SETHI : Population in the
cour.try is increasing and as far as Delhi is
concerned more than one lakh new people
come to Dethi every day and therefore the
population has been certainly increasing.
But unforiunately everyone who is coming
here is not registering himself, and that is
the lacuna.

sitaa gfrar wie : ag afzeey & at
TIsTEE

SHR1 P.C. SETHI : There is no break-
up of figures as far as ladies and gents are
concerned.

SHRI M. RAM GOPAL REDDY : It
is not the birth rate which is increasing the
population of Declhi, i+ is the migration
which is increasing the popuiation of Delhi.
Whereas the all-India increase of population
is 22 per cent, for Delhi itis 43 per cent.
I want to kncw from the Home Minister
the reason for the risc in the population of
Delhi.

SHR1 P.C. SETHI : For Delhi it is
30 per cent and not 43 per cent as the hon.
Minister has stated.

Setting up of Industries in Palamau and
Madhubani

-+
SHRI RAMAVATAR SHASTRI :
SHRI1 BHOGENDRA JHA :

*556.

Will the Minister of INDUSTRY be plea-
sed to state

(a) the industries for the setting up of
which proposals have been received from
Government of Bihar and which are pending
clearance by the Union Government ;

(b) the causes of delay and the time
limit for the clearance of each of them ;

(c) the latest position with regard io the
industrial nucleus proposed at Palamau and
Madhubani ; and

(d) specific derails of the Central Task
Force and time schedule for construction ?

THE MINISTER OF STATE IN THE
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MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (@) to(d). A
Statement is laid on the Table of the House.

Statement

(a)and (b). Two applications for the
grant of industrial licence for setting up of
new induostrial undertakings received from
State Industrial Corporations of the Govern-
ment of Bihar are pending disposal.  As
these were registered on 22.2.1984 and
22.2.1984, they are within the time limit of
60 days prescribed for the disposal of such

applications. The details of pending appli-
cations are not generally divulged till the
Government have taken final decision
thereon.

(¢) and (d). The establishment of Nucleus
Plants is primarily the responsibility of the
State Governments.  Central Government
supnlements their cfforts by  providing
various incentives and concessions. The
report of the Task force identifying the
Nucleus Plants in Madhubani and Palamau
has been remitted to the State Government
for further action.

The Bihar Government have already
initiated action to prepare project reports
ete. in respect of the recommended Nucleus
Plants.

st THTAATRX EHA  3(eqeT AgIaT, HY
qud & I F O qur 91 fa 39 Al &
a1 Fur &, faasr wqmAard fao fagre
AIEITH GEATT A1 FAT 2 17 5T o7k
Fei1a geat & faarvdta & afsa saarg
a1 fgar aar 2, gaw fEay sanr &1 arm gy
&1 |1 S aar awa o fr 3781 foa gl
g1 Emaar 3l wiwar g 7 3z agi faw
feor f5 fazre wewiT & <1 arzaa & fax
ATAZT-0F A1°F g0 # | & raar w1garan faw
azi ava fha avg F gam varfga s
AZAT § 9ATY ST WgIAT 7 grg )
Fegia ag i faa faar f& sraatz & wears
grazal & a1y A Ad 8. gg amakx
faaa &1 Far IETT 9N ? T JTHAT FI
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|
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AT ATEAT & 4 |

sft TA@EAT wEEy o 77 wgr 5 -
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Fa AT E, AZ AA(FT A1 H A1 g4 9B |

ST QAN AT ¢ WEIIE A A1
T AT AT E |

SHRI PATTABHI RAMA RAO : Sir,
as regards Palamau district, in Garhwa
Road, the industries suggested by the
Nucleus Plant Task Force are, Rayons Pulp
and Staple Fibre Plant, Spinning mills and
Handlooms and Power mills —the employ-
ment  potential is 2,192—and Para-nitro
Chloride Benzenc plant. That is also in the
same place. There is onc Calcium Carbide/
PVC Complex.

SHRI RAMAVATAR SHASTRI :
is that ?

What

SHRI PATITABHI RAMA RAO : Then
there is one Crucible Mobile X-Ray and
Metho! Menthol Plant.

off gAY st g1, T ANF 2l
TAT | G TR T |

SHRI RAMAYATAR SHASTRI : You

should have given all those things in this
.stvalemem.

PROF. MADHU DANDAVATE : Lay
it on the Table ; we do not want reading,

SHRI PATTABHI RAMA RAO : Then
there is a Solvent Extraction Plant, Modei
Tannery Unit, Mining and Earth-moving
Machinery Plant, Meclanical Fquipmcnt
and Spare parts for thermal poweryplants..,
(Interruptions)
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st AW QW) I GUEESNS FART
T &

SHRI PATTABHI RAMA RAO : Then
there is an Aluminium Extraction Casting
and Wire Rods Unit, and also a Ceramic
Complex. Then in Madhubani district there
is a Cotton Spinning Mills Unit.

aETeT AGIET : AT A 4T 1@ AT |
qreA) S &7 & Sifso, @rst g3 § 989 |

SHRI SATISH AGARWAL: It is a

long list.

sfY THTHATE QT @ &) AT299 o a4
TG Fgl § AT a7 7

AsqE] WEYEd © Ag ArgAq 1 farz )

st TrATaqIT ey gAd ar w7 21 faw
21| I H FET1 74T & & Agadl iz qamg
¥ dezey @Al &1 94T AATH FHfaF a7,
Zied Wiy, #1 TN emaw saandl 8
UST GLRTTHI AT & T2 g1 § 147
Trgar g o ga faie § e @ 7 O
I @ 13 FZ1 9, fq9% arz 7 w7
T4 F fau ag fTqiE fagre awaw a1 9
TS 1 TH ARG F HIATH Feg & gIU U
ATETA AT 7T GFI AT AT A1 ST
AT Fa7 fegrag <1 srdr g 7

SHRI PATTABHI RAMA RAO : The
backward arcas arec divided into three
categories—(a), (b) and (c). The Govern-
ment of Bihar has informed that the State
Government Corporations have been ins-
tructed to go ahcald for establishment of
nuclcus plants, as recommended by the Task
Force, in Madhubani and Palamau districts.

The obligations and concessions in respect
of the nucleus plant would be available to,
if it is concerned with the status of the
nucleus plant, through a procedure of
certification by the Ministry of Industries.
On being so certified, the nucleus plant would
be entitled, subject to performance of obli-
gation, to all the Central and State level
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incentives. To be certified as nucleus plant,
the Project Report should indicate that 50
per cent of the plant would be through off
loading specified by the Assembly/sub-
Assembly components to ancillaries, The
nucleus plant would not be permitted to set
up manufacturing facilities in respect of
such identified items to be ofl-loaded.

SHRI BIJU PATNAIK : Whatever
information he has got, let him place on the
Table of the House.

LT HENGD : =1 WRIFZ AT 98 139
¥ ag 7138 Az eqra g1 fET Y 3g aeel-
e FT A |

Y WY | stenet nEiad, fage dgw
aa @w denfos wmar § faws go #
garwr etenifaw qare frwer gsr 1 ga¥
#1% 0fad qqa17 g1 aFar g arw fwa
F1 § 97413 A& AHAAT | UHY grea §
AN T q¥a+g § S AT agt HIaT R,
Fraat agi 17 afian = fzar stran €, ag
Bpmifeaa 78l &1 @ar | stg a4 & 1@)-
FECTHT F1 JISTAT & | THN T AWMIF I
fae & dv7 3wl & FeqraT 777 &, wafs 3w
¥ HOTS FT AFIT Z | GATT 1T ALAAY F
fao &z &1 2188 wIF T2 AT IR I
sagr afagaq 7 faqr, @fwq g o sgt @
qgi weFT gAT & | aE A% ¢ fF ag wAar
afagay ST § avaeg @Al g, faeg
gt & gd st Gar faar smar @, @ AR
9T gH I QI A, IAR FH @S H |
fagrz &1 ag ara & 1 a1S fax qozq 73
qeT 97 a1 g Awr grir 1 afw o e
FT HIT Tl AZFHT AT E F7Z TIFTT &
F9g 9, § qAar Jigar {5 37 fawsaT |
fawsaq @1 g F79 & fau &7 avF7 471
FT @ AT qary, wygFdl F fao
fFad § IAFT, IAH TATAIT AT HYAT
SR @1 85, § NFT 77 A7 A8 X @I
2, 3u% forg it afeatsar ot ag afwromr
Fa1 g ? 394 fqu o7 #47 Agraar I @E 7
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gg FAe 37 21 faar Y g ana agl & afew
Fg oF au1 qa-dET g QR fagre & fau
gy Iy H uF IR F ETH, AI@E
fow ea Fo7T FT IE &, ag & a1 ATZAT
gl

PROF. N.G. RANGA :
question or a specch ?

Sir, 1s this a

SHRI PATTABHI RAMA RAO: Sir,
while 1 was reading that list of industries,
you said that 1 should lay it on the Table
of the House. If you permit me, I will read
it again.

MR. SPELAKER @ You lay it on the
Table of the House.

Fencine along Indo-Bangladesh Border

<+

SHRI CHITTA BASU :

SHRI SATYENDRA NARAIN
SINHA :

*557.

Will the Minister of HOME AFFAIRS be
pleased to state *

(a) whether Government  have since
received the technical survey report on the
proposed along Indo-Bangladesh

border ; and

fencing

(b) 1if so, the details of the report and
the action taken thereon ?

THLE MINISTER OF STATE IN THE
MINISITRY OF HOME ATFAIRS (SHRI-
MAT!I RAM DULAR!I SINIA) : (a) and
(b). The Technical Commitiee which was
appointed by Government to advise as to how
and what type of fencing should be erected
along the Bangladesh Border submitted s
report in December, 1983, As recommended
by the said Committee, necessary steps are
being taken to have a detailed survey carriea
out by the CPWD. Initially the survey is
being done on 100 KMs stretch in each of
the districts of Dhubri in Assam and West
Dinajpur in West Bengal where fencing is
to be started. About four months period
is required for completion of survey and
thereafier the work on erection of fencing
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in the above-mentioned districts will be
taken up

SHRI CHITTA BASU : Sir, May 1
know from the Hon. Minister, whether the
Government of Bangladesh ever officially
communicated to the Government of India
expressing their resentment or dis-satisfac-
tion over the proposal of creating a fencing ?
If so, what has been the precise reason for
raising that kind of objection and what has
been the reaction of the Government of
India thereto ?

THE MINISTER OF HOME AFFAIRS
(SHRI P.C. SETHI) : Sir, the information
was received from Commissioner (Border)
on April 1, 1984, that during the course of
technical survey of our border with Bangla-
desh for erection of wire fence, the Bangla-
desh  Rifles  personnel questioned the
sovereignty of our survey team regarding the
constructiod of a fence within 150 metres
from the international border. Tt was also
learnt that the Bangladesh Rifles had
strengthened their post from one section
strength to one platoon strength. This
information was conveyed to the Ministry
of Externul Affairs.  After examination of
the matter, the Commissioner (Border) and
the Government of Assam were informed
to go ahcad with the work for survey and
construction of fence as scheduled Enqui-
rics made this morning from Ministry of
External Aflairs, revealed that the text of
the protest has not yet been received by the
Ministry of External Aflairs from Bangla-
desh, although the sume has been delivered
to our High Commissioner in Dacca,

SHRT CHITTA BASU :

contains that

Sir, the reply
the Government has taken
immediate steps for survey work for a
distance of 100 kilometres only.

AN HON. MEMBER : Abcut two

hundred killometres.

SHRI CHITTA BASU: One hundred
kilometres in each district. Tt is about only
two districts. One hundred kilometres in
each district. .

Now, I would like to know whether the
Government has got a proposal of erecting
this kind of fences throughout the entire





